INCOME TAX APPELLATE TRIBUNAL, PANAJI

CAUSE LIST OF DB BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1
VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

10.30 AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

| [A] PROFESSIONAL ORAL CARE PRODUCTS PRIVATE LIMITED (NOW MERGED
ITA 174/PAN/2011 | 200708 |y 0001 GATE-PALMOLIVE (INDIA) LIMITED)

-

2 ITA 139/PAN/2017 2012-13 | [A] VEDANTA LIMITED.

3 ITA 279/PAN/2017 2010-11 | [A] SESA RESOURS LTD

4 ITA 280/PAN/2017 2011-12 | [A] M/S SESA RESOURS LTD
5 ITA 281/PAN/2017 2012-13 | [A] M/S SESA RESOURS LTD
6 ITA 296/PAN/2017 2008-09 | [D] M/S SESA RESOURS LTD
7 ITA 297/PAN/2017 2011-12 | [D] M/S SESA RESOURS LTD
8 ITA 298/PAN/2017 2012-13 | [D] M/S SESA RESOURS LTD
9 ITA 326/PAN/2017 2010-11 | [D] M/S SESA RESOURS LTD
10 | ITA 156/PAN/2018 2009-10 | [D] M/S SESA RESOURS LTD

[
—

ITA 166/PAN/2018 2009-10 [ [A] M/S SESA RESOURS LTD

[A] COMMSCOPE INDIA PRIVATE LIMITED (FORMERLY KNOWN AS ANDREW
[TELECOMMUNICATION INDIA PRIVATE LIMITED)

13 | ITA 261/PAN/2019 2010-11 | [A] M/S V. M. SALGAOCAR & BROTHERS (P) LTD.

12 | TTA 456/PAN/2018 2014-15

14 | ITA 262/PAN/2019 2011-12 | [A] M/S V. M. SALGAOCAR & BROTHERS (P) LTD.

15 | ITA 273/PAN/2019 2010-11 | [D] M/S V. M. SALGAOCAR & BROTHERS (P) LTD.

16 | ITA 274/PAN/2019 2011-12 | [D] M/S V. M. SALGAOCAR & BROTHERS (P) LTD.

17 | ITA 283/PAN/2019 2012-13 | [A] V. M. SALGAOCAR & BROTHERS (P) LTD.

18 | ITA 298/PAN/2019 2012-13 | [D] M/S V. M. SALGAOCAR & BROTHERS PVT, LTD

19 | ITA 2247/DEL/2019 2005-06 | [D] VEDANTA LTD (EARLIER KNOWN AS SESA GOA.LTD.)

20 | ITA 2248/DEL/2019 2007-08 [ [D] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO. LTD.)

21 | ITA 2403/DEL/2019 2007-08 [ [A] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO. LTD.)

22 | TTA 2408/DEL/2019 2013-14 [ [A] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO. LTD.)

23 ITA 13/PAN/2020 2012-13 | [D] M/S ZUARI AGRO CHEMICALS LTD (REMANDED BY HONBLE HIGH COURT)

24 ITA 15/PAN/2020 2014-15 | [D] M/S ZUARI AGRO CHEMICALS LTD (REMANDED BY HONBLE HIGH COURT)

25 ITA 19/PAN/2020 2008-09 [ [D] COLORCON ASIA PRIVATE LIMITED (REMANDED BY HONBLE HIGH COURT)

26 ITA 20/PAN/2020 2010-11 | [D] COLORCON ASIA PRIVATE LIMITED (REMANDED BY HONBLE HIGH COURT)

27 ITA 22/PAN/2020 2012-13 | [D] COLORCON ASIA PRIVATE LIMITED (REMANDED BY HONBLE HIGH COURT)

Assistant Registrari
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LIST OF DB BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE JUDICIAL MEMBER

IN COURT ROOM 1

7]
@ |

10.30 AM
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 SA 2/PAN/2024 2016-17 | [A] GUALA CLOSURES INDIA PRIVATE LIMITED
2 ITA 7/PAN/2021 2016-17 [ [A] GUALA CLOSURES INDIA PRIVATE LIMITED
3 ITA 84/PAN/2020 2010-11 (D] M/S KAGAL IRON AND STEEL LTD
4 ITA 3/PAN/2021 2014-15 . | [A] FOMENTO RESOURCES PRIVATE LIMITED
5 ITA 4/PAN/2022 2016-17 [ [A] FOMENTO RESOURCES PRIVATE LIMITED
6 ITA 9/PAN/2021 2015-16 [A] M/S SOCIADADE DE FOMENTO INDUSTRIAL PVT. LTD
7 ITA 10/PAN/2022 2017-18 [A] SOCIADADE DE FOMENTO INDUSTRIAL PVT. LTD
8 ITA 10/PAN/2021 2015-16 | [A] COMMSCOPE INDIA PRIVATE LIMITED
9 ITA 27/PAN/2022 2017-18 [A] COMMSCOPE INDIA PRIVATE LIMITED
10 ITA 29/PAN/2022 2016-17 | [A] COMMSCOPE INDIA PRIVATE LIMITED
11 ITA 7/PAN/2022 2017-18 [A] CERES HOTELS PVT. LIMITED
12 ITA 48/PAN/2022 2017-18 | [A] T I ASSOCIATES
13 ITA 73/PAN/2022 2016-17 [A] SURENDRA SATISH CAMOTIN TIMBLO
14 ITA 74/PAN/2022 2017-18 [A] SURENDRA SATISH CAMOTIN TIMBLO
15 ITA 75/PAN/2022 2018-19 [A] SURENDRA SATISH CAMOTIN TIMBLO
16 ITA 76/PAN/2022 2019-20 [A] SURENDRA SATISH CAMOTIN TIMBLO
17 ITA 77/PANf2022 2018-19 [A] ROHAN S TIMBLO
18 ITA 78/PAN/2022 2019-20 | [A] ROHAN S TIMBLO
19 ITA 91/PAN/2022 2012-13 | [A] SHRI PRAKASH BASAVRAJ ALUR
20 ITA 92/PAN/2022 2013-14 [A] SHRI PRAKASH BASAVRAJ ALUR
21 ITA 93/PAN/2022 2014-15 [A] SHRI PRAKASH BASAVRAJ ALUR
22 ITA 94/PAN/2022 2015-16 [A] SHRI PRAKASH BASAVRAJ ALUR
23 ITA 95/PAN/2022 2016-17 | [A] SHRI PRAKASH BASAVRAJ ALUR
24 ITA 96/PAN/2022 2017-18 | [A] SHRI PRAKASH BASAVRAJ ALUR
25 ITA 97/PAN/2022 2018-19 | [A] SHRI PRAKASH BASAVRAJ ALUR
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LIST OF DB BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

10.30 AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT(SS)A 51/PAN/2022 2018-19 | [A] CHANDANA ANIL SALGAOCAR

2 ITA 99/PAN/2022 2018-19 | [A] SOIADADE DE FOMENTO INDUSTRIES PVT. LTD

3 ITA 12/PAN/2023 2012-13 | [A] SOCIEADADE DE FOMENTO INDL. PVT. LTD.

4 ITA 11/PAN/2023 2011-12 [A] SOCIEADADE DE FOMENTO INDL. PVT. LTD.

S ITA 124/PAN/2022 2015-16 | [A] CHANDRAKANT BHAVI

6 ITA 123/PAN/2022 2014-15 [A] CHANDRAKANT BHAVI

7 ITA 126/PAN/2022 2017-18 | [A] CHANDRAKANT BHAVI

8 | ITA125/PAN/2022 | 2016-17 |[A] CHANDRAKANT BHAVI

3 | M | s[RI OUE  ReD (oW AL
| mewame | ey [T SRS MU T D RS W
1| mA4pan2023 | 2010-11 |5 PRIVIE MINERAL EXPORTS P e VO AMALGRATED VT
12 ITA 8/PAN/2023 2010-11 [A] INFRASTRUCTURE LOGISTICS PVT. LTD

13 ITA 9/PAN/2023 2011-12 [A] INFRASTRUCTURE LOGISTICS PVT. LTD

14 ITA 10/PAN/2023 2012-13 [A] INFRASTRUCTURE LOGISTICS PVT. LTD

15 ITA 7/PAN/2023 2012-13 | [A] FOMENTO RESOURCES PRIVATE LIMITED

16 ITA 25/PAN/2023 2012-13 [D] FOMENTO RESOURCES PRIVATE LIMITED

o | s | s | RS R s R T G

21 ITA 29/PAN/2023 2012-13 | [D] FOMENTO KARNATAKA MINING COMPANY PRIVATE LIMITED

22 ITA 17/PAN/2023 2017-18 [A] YAMAAPPA BAGAYI

23 ITA 31/PAN/2023 2013-14 [A] THE GOKUL URBAN CO-OP CREDIT SOCIETY LIMITED

24 ITA 32/PAN/2023 2014-15 | [A] THE GOKUL URBAN CO-OP CREDIT SOCIETY LIMITED

25 ITA 33/PAN/2023 2016-17 | [A] THE GOKUL URBAN CO-OP CREDIT SOCIETY LIMITED

26 ITA 34/PAN/2023 2017-18 | [A] THE GOKUL URBAN CO-OP CREDIT SOCIETY LIMITED

27 ITA 35/PAN/2023 2018-19 | [A] THE GOKUL URBAN CO-OP CREDIT SOCIETY LIMITED
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| INCOME TAX APPELLATE TRIBUNAL, PANAJI ‘.\
| il

CAUSE LIST OF DB BENCH FOR 13-AUGUST-2026 (T HURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1
VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

10.30 AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 100/PAN/2023 2019-20 | [D] SHRI MANGALDAS S KAMAT

2 ITA 115/PAN/2023 2017-18 | [D] BELAGAVI SMART CITY LIMITED

3 CO 2/PAN/2023 2017-18 | [A] BELAGAVI SMART CITY LIMITED

4 ITA 132/PAN/2023 2017-2018 | [D] GURUNATH GUNDU GOJAGEKAR

S CO 2/PAN/2025 2017-2018 | [A] GURUNATH GUNDU GOJAGEKAR

6 ITA 75/PAN/2024 2013-14 | [A] M/S SANGAM LAND DEVELOPERS AND BUILDERS
7 ITA 79/PAN/2024 2013-14 | [A] DATTAPRASAD ANANT KAMAT

8 ITA 85/PAN/2024 2014-15 | [A] MANJU BAFNA

9 ITA 126/PAN/2024 | AY 2017-18 |[A] CERES HOTELS PRIVATE LIMITED

10 |IT(TP)A 183/PAN/2024 2020-21 | [A] CERES HOTELS PRIVATE LIMITED

11 | ITA 160/PAN/2024 2015-16 [ [D] ADWALPALKAR CONSTRUCTIONS AND RESORTS PVT LTD.
12 | ITA 161/PAN/2024 2012-13 [ [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
13 | ITA 162/PAN/2024 2013-14 | [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
14 | ITA 163/PAN/2024 2014-15 | [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
15 | ITA 164/PAN/2024 2015-16 [ [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
16 | ITA 165/PAN/2024 2016-17 | [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
17 | ITA 166/PAN/2024 2017-18 | [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
18 | ITA 167/PAN/2024 2018-19 | [A] SHRI NASIRUDDIN PAPULSAB BAGWAN
19 | ITA 168/PAN/2024 2012-13 | [A] FATIMA NASIRUDDIN BAGWAN

20 | TTA 169/PAN/2024 2013-14 | [A] FATIMA NASIRUDDIN BAGWAN

21 | ITA 170/PAN/2024 2014-15 | [A] FATIMA NASIRUDDIN BAGWAN

22 | ITA 171/PAN/2024 2015-16 | [A] FATIMA NASIRUDDIN BAGWAN

23 | ITA 172/PAN/2024 2016-17 | [A] FATIMA NASIRUDDIN BAGWAN

24 | TITA 173/PAN/2024 2017-18 | [A] FATIMA NASIRUDDIN BAGWAN

25 | TITA 174/PAN/2024 2013-14 | [A] WAMMEH NASIRUDDIN BAGWAN
26 | ITA 175/PAN/2024 2017-18 | [A] RAJARAMEEZ NASIRUDDIN BAGWAN
27 | ITA 176/PAN/2024 2018-19 | [A] RAJARAMEEZ NASIRUDDIN BAGWAN
28 | [ITA 181/PAN/2024 2015-16 | [A] RAJARAMEEZ NASIRUDDIN BAGWAN
29 | ITA 1B2/PAN/2024 2016-17 [ [A] RAJARAMEEZ NASIRUDDIN BAGWAN
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CAUSE LIST OF DB BENCH FOR 14-AUGUST-2026 (FRIDAY)

BEFORE
AND

HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

10.30 AM

sri | Appeal Number [Assmt. Year Assessee Name Remarks
1 SA 1/PAN/2025 2021-22 | [A] QUEST GLOBAL ENGINEERING SERVICES PRIVATE LIMITED
2 ITA 313/PAN/2024 2021-22 | [A] QUEST GLOBAL ENGINEERING SERVICES PRIVATE LIMITED
3 SA 1/PAN/2026 2023-24 | [A] BALAJI EDUCATIONAL & CULTURAL TRUST

4 ITA 8/PAN/2026 2023-24 | [A] BALAJI EDUCATIONAL & CULTURAL TRUST

5 SA 6/PAN/2026 2012-13 | [A] EDWIN NUNES

6 SA 7/PAN/2026 2013-14 | [A] EDWIN NUNES

7 SA 8/PAN/2026 2014-15 | [A] EDWIN NUNES

8 SA 9/PAN/2026 2017-18 | [A] EDWIN NUNES

9 SA 10/PAN/2026 2018-19 | [A] ROYALE ASSAGAO

10 MA 1/PAN/2026 2014-15 [A] AKSHAYA CO-OPERATIVE CREDIT SOCIETY LIMITED
11 MA 2/PAN/2026 2017-18 | [A] AKSHAYA CO-OPERATIVE CREDIT SOCIETY LIMITED
12 MA 3/PAN/2026 2018-19 | [A] AKSHAYA CO-OPERATIVE CREDIT SOCIETY LIMITED
13 MA 4/PAN/2026 2020-21 | [A] AKSHAYA CO-OPERATIVE CREDIT SOCIETY LIMITED
14 MA 5/PAN/2026 2014-15 [A] JAP RESTAURANT PRIVATE LIMITED

15 MA 6/PAN/2026 2016-17 | [A] JAP RESTAURANT PRIVATE LIMITED
16 MA 7/PAN/2026 2017-18 | [A] JAP RESTAURANT PRIVATE LIMITED

17 MA 9/PAN/2026 2011-12 | [A] SONAL SUNIL JOLAPURE
18 MA 10/PAN/2026 2014-15 | [A] SHRI ACHINTYA MITTAL

19 MA 11/PAN/2026 2013-14 [A] SMT DIVYA MITTAL
20 MA 12/PAN/2026 2014-15 | [A] SMT DIVYA MITTAL
21 MA 13/PAN/2026 2013-14 | [A] SHRI HARSHVARDHAN MITTAL
22 MA 14/PAN/2026 2014-15 | [A] SHRI HARSHVARDHAN MITTAL
23 MA 15/PAN/2026 2013-14 | [A] SMT KUMUD MITTAL
24 MA 16/PAN/2026 2014-15 | [A] SMT KUMUD MITTAL
25 MA 17/PAN/2026 2016-17 | [A] M/S MOHIT ISPAT LTD.
26 MA 18/PAN/2026 2015-16 | [A] SANGEETA KURIAKOS
27 MA 20/PAN/2026 2014-15 | [A] SMT SUMITRA DEVI
28 | ITA 215/PAN/2024 2020-21 | [A] COMMSCOPE INDIA PRIVATE LIMITED
29 | ITA 225/PAN/2024 2020-21 [ [A] SIR BIO TECH INDIA PRIVATE LIMITED
30 | TTA 213/PAN/2024 2020-21 [ [A] TULIP DIAGNOSTIC PRIVATE LIMITED

31 | ITA226/PAN/2024 | 2016-17 |[A]JAND R HOME DEVELOPERS PRIVATE LIMITED
32 | TTA228/PAN/2024 | 2018-19 |[A]J AND R HOME DEVELOPERS PRIVATE LIMITED

33 | ITA 229/PAN/2024 2019-20 | [A] J AND R HOME DEVELOPERS PRIVATE LIMITED




CAUSE LIST OF DB BENCH FOR 14-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1
VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:
10.30 AM

Srl Appeal Number |Assmt. Year Assessee Name Remarks
34 | ITA 227/PAN/2024 2017-18 | [A] J AND R HOME DEVELOPERS PRIVATE LIMITED
35 | ITA 230/PAN/2024 2016-17 | [A] SHREESRI BUILDTECH PRIVATE LIMITED
36 | ITA 231/PAN/2024 2017-18 | [A] SHREESRI BUILDTECH PRIVATE LIMITED
37 | ITA 232/PAN/2024 2018-19 | [A] SHREESRI BUILDTECH PRIVATE LIMITED
38 | ITA 233/PAN/2024 2019-20 | [A] SHREESRI BUILDTECH PRIVATE LIMITED
39 | [ITA 234/PAN/2024 2020-21 | [A] SHREESRI BUILDTECH PRIVATE LIMITED
40 | TTA 237/PAN/2024 2020-21 | [A] QUEST GLOBAL ENGINEERING SERVICES PRIVATE LIMITED
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CAUSE LIST OF DB BENCH FOR Q;MLS_T:ZQ—Z—G—(&M)
BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 1
VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:
10.30 AM S
sri| Appeal Number Assmt. Year Assessee Name Remarks
1 | ITA239/PAN/2024 2020-21 | [A] AUAXIS UTILITIES AND INDUSTRY PRIVATE LIMITED
2 ITA 246/PAN/2024 202122 |[D] COMUNIDADE OF CHICALIM -
3 QO 1/PAN/2025 2021-22 | [A] COMUNIDADE OF CHICALIM
4 ITA 257/PAN/2024 2020-21 | [D]SIR BIO TECH INDIA LTD. |
5 ITA 258/PAN/2024 2020-21 |[D]JAI PRAKASH AGARWAL
6 ITA 259/PAN/2024 2016-17 | (D] GURUDATT SHRIKANT BHOBE
7 CO 5/PAN/2025 2016-17 | [A] GURUDATT SHRIKANT BHOBE
8 ITA 260/PAN/2024 2016-17 | [D] ARCHANA BHOBE
9 ITA 262/PAN/2024 2019-20 | [D] SHREESHRI BUILDTECH PRIVATE LIMTED _J
10 | ITA 263/PAN/2024 17-18 [D] SHREESHRI BUILDTECH PRIVATE LIMITED
11 | TTA 290/PAN/2024 2014-15 | [A] V. S. DEMPO HOLDINGS PRIVATE LIMITED
12 | ITA 291/PAN/2024 2015-16 | [A]1V. S. DEMPO HOLDINGS PRIVATE LIMITED
13 | TITA 292/PAN/2024 2016-17 |[AIV.S. DEMPO HOLDINGS PRIVATE LIMITED
14 | TTA 298/PAN/2024 2013-14 |[AIV.S. DEMPO HOLDINGS PRIVATE LIMITED
15 | ITA 299/PAN/2024 2012-13 |[AJV.S. DEMPO HOLDINGS PRIVATE LIMITED
16 | TTA 309/PAN/2024 2021-22 | [A] COMMSCOPE INDIA PRIVATE LIMITED
17 | TTA 314/PAN/2024 AY 2021-22 | [A] PUTZMEISTER CONCRETE MACHINES PRIVATE LIMITED
18 | ITA 319/PAN/2024 2021-22 | [A] AEROSTRUCTURES ASSEMBLIES INDIA PRIVATE LIMITED
19 ITA 29/PAN/2025 2018-19 | [A] NAYAK MINERALS PRIVATE LIMITED
20 ITA 46/PAN/2025 2017-18 | [D] SHREE DAMODAR KRISHNA TRUST
? TTA 77/PAN/2025 2018-19 | [DIM/S RAJGURU FOODS
22 CO 4/PAN/2025 2018-19 | [A] RAJGURU FOODS
23 ITA 86/PAN/2025 2005-06 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
24 ITA 87/PAN/2025 2006-07 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
25 TTA 88/PAN/2025 2007-08 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
26 ITA 89/PAN/2025 2009-10 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
27 TTA 90/PAN/2025 2010-11 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
28 ITA 91/PAN/2025 2011-12 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
29 ITA 92/PAN/2025 2012-13 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
30 ITA 93/PAN/2025 2013-14 | [A] SALGAOCAR MINING INDUSTRIES PRIVATE LIMITED
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LIST OF DB BENCH FOR 18-AUGU

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

ST-2026 (TUESDAY)

—
@ |

10.30 AM

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT(SS)A 1/PAN/2025 2021-22 | [D] MIHIR ANIL POTDAR

2 ITA 94/PAN/2025 2007-08 | [A] SALITHO ORES PRIVATE LIMITED

3 ITA 95/PAN/2025 2011-12 [A] SALITHO ORES PRIVATE LIMITED

4 ITA 96/PAN/2025 2012-13 | [A] SALITHO ORES PRIVATE LIMITED

5 ITA 97/PAN/2025 2007-08 [A] TUNGABHADRA MINERALS PRIVATE LIMITED

6 ITA 98/PAN/2025 2009-10 | [A] TUNGABHADRA MINERALS PRIVATE LIMITED

7 ITA 99/PAN/2025 2010-11 [A] TUNGABHADRA MINERALS PRIVATE LIMITED

8 ITA 100/PAN/2025 2011-12 [A] TUNGABHADRA MINERALS PRIVATE LIMITED

9 ITA 101/PAN/2025 2009-10 [A] BALAJI MINES & MINERALS PRIVATE LIMITED

10 ITA 102/PAN/2025 2010-11 [A] BALAJI MINES & MINERALS PRIVATE LIMITED

11 ITA 103/PAN/2025 2011-12 [A] BALAJI MINES & MINERALS PRIVATE LIMITED

12 ITA 104/PAN/2025 2012-13 [A] SHANTILAL KHUSHALDAS & BROTHERS PRIVATE LIMITED

13 ITA 105/PAN/2025 2013-14 [A] SHANTILAL KHUSHALDAS & BROTHERS PRIVATE LIMITED

14 ITA 106/PAN/2025 2018-19 [A] SWAMI VIDYADHIRAJ TEERTH CHARITABLE TRUST

15 ITA 109/PAN/2025 2012-13 [A] ABDULKARIM MOHD GOUSE BEPARI

16 | ITA 133/PAN/2025 2013-14 | [A] SALGAOCAR MINING INDUSTRIES PVT. LTD

17 ITA 134/PAN/2025 2014-15 [A] SALGAOCAR MINING INDUSTRIES PVT. LTD

18 | ITA 135/PAN/2025 2010-11 [A] SALITHO ORES PVT. LTD

19 | ITA 138/PAN/2025 2013-14 [A] SHANTILAL KHUSHALDAS AMD BROTHERS PVT. LTD
20 | TITA 139/PAN/2025 2014-15 [ [A] SHANTILAL KHUSHALDAS AMD BROTHERS PVT. LTD
21 ITA 144/PAN/2025 2013-14 [A] CANDOLIM URBAN COOPERATIVE CREDIT SOCIETY LIMITED
22 | ITA 155/PAN/2025 2019-20 | [A] M/S D. Y. UPPAR & SONS

23 | ITA 156/PAN/2025 2020-21 [A] M/S D. Y. UPPAR & SONS

24 ITA 157/PAN/2025 2021-22 [A] M/S D. Y. UPPAR & SONS
25 | ITA 158/PAN/2025 2021-22 [A] M/S ADU INFRA

Assistant Registrar
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TNCOME TAX APPELLATE TRIBUNAL, PANATT

CAUSE LIST OF DB BENCH FOR 19-AUGUST -2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:
10.30 AM
Sri | Appeal Number |Assmt.Year Assessce Name

1 ITA 166/PAN/2025 2022-23 |[D] ENIGMASOFT TECHNOLOGIES PRIVATE LIMITED

Remarks

2 ITA 173/PAN/2025 2018-19 | [A] JYOTHI JAGADEESH ILIGER B
3 ITA 182/PAN/2025 2019-20 | [D] SHRI SAI VISHNU RAMALING |
4 ITA 186/PAN/2025 2007-08 | [A] COMMSCOPE INDIA PRIVATE LIMITED

S ITA 187/PAN/2025 2018-19 | [A] VISHAL AGARWAL |
6 TTA 188/PAN/2025 2018-19 | [D] M/S DY UPPAR AND SONS

7 TTA 189/PAN/2025 201920 | [D] M/S D Y UPPAR AND SONS

8 ITA 190/PAN/2025 2020-21 | [D] M/S DY UPPAR AND SONS

9 ITA 191/PAN/2025 2021-22 | [D] M/S DY UPPAR AND SONS

10 | ITA 193/PAN/2025 2021-22 | [D] M/S ADU INFRA

11 | ITA 195/PAN/2025 2018-19 | [A] QUEST GLOBAL ENGINEERING SERVICES PRIVATE LIMITED

12 | TTA 200/PAN/2025 2017-18 [A] NAVCHIATANYA MULTIPUPOSE SOUHARD SHAKAR NIYAMIT, CHANDGAD

ASTE

13 | ITA 201/PAN/2025 2011-12 | [D] PANDURONGA TIMBLO INDUSTRIAS

14 | ITA 208/PAN/2025 2017-18 | [A] SUVARNAKARARA CO-OPERATIVE SOCIETY LIMITED

15 | ITA 209/PAN/2025 2018-19 | [A] SUVARNAKARARA CO-OPERATIVE SOCIETY LIMITED

16 | ITA 210/PAN/2025 2020-21 | [A] SUVARNAKARARA CO-OPERATIVE SOCIETY LIMITED

17 | ITA 211/PAN/2025 2016 [D] PANDURONGA TIMBLO INDUSTRIAS

18 | ITA 213/PAN/2025 2012-13 | [A] SJ INDUSTRIES

19 | ITA 216/PAN/2025 2017-18 | [A] AISHWARYA WINES

20 | ITA 223/PAN/2025 2017-18 | [A] AMEET RAMCHANDRA BAKHALE

21 | ITA224/PAN/2025 | 2016-2017 | [A] BRAHMADANDA HEALTHCARE SOLUTIONS PRIVATE LIMITED

22 | ITA 231/PAN/2025 2022-23 | [A] M/S YASHWANTI BULLION

23 | ITA 232/PAN/2025 80G [A] THOMAS STEPHENS KONKNNI KENDR

24 | ITA 239/PAN/2025 2009-10 | [D] SADASHIV SUGARS LTD

25 | ITA 240/PAN/2025 2010-11 | [D] SADASHIV SUGARS LTD

26 | TTA 241/PAN/2025 2011-12 | [D] SADASHIV SUGARS LTD

27 | TTA 242/PAN/2025 2012-13 | [D] SADASHIV SUGARS LTD

28 | ITA 243/PAN/2025 2014-15 | [D] SADASHIV SUGARS LTD

29 | ITA 244/PAN/2025 2015-16 | [D] SADASHIV SUGARS LTD

30 | ITA 245/PAN/2025 2016-17 | [D] SADASHIV SUGARS LTD

s
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INCOME TAX APPELLATE TRIBUNAL, PANAJX

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LISTOFDB B

ENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

10.30 AM
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 246/PAN/2025 2020-21 [D] UMESH AYYANAGOWDA PATIL
2 ITA 250/PAN/2025 2012-13 | [A] KAMLESH ATMARAM PAI PANANDIKER
3 ITA 251/PAN/2025 2013-14 | [A] GAZANTLAXMI INFRASTRUCTURE LOGISTIC
4 ITA 258/PAN/2025 2016-17 | [A] DEEPAK GURUSHANKAR TRIPATHI
S ITA 269/PAN/2025 2017-18 | [A] VIKAS AROLKAR
6 ITA 270/PAN/2025 2014-15 [ [A] SHRI GNYANESHWAR CONSTRUCTIONS PRIVATE LIMITED
7 ITA 279/PAN/2025 2020-21 | [A] UMESH AYYANAGOWDA PATIL
8 ITA 280/PAN/2025 2021-22 | [A] UMESH AYYANAGOWDA PATIL
9 ITA 281/PAN/2025 2022-23 [ [A] UMESH AYYANAGOWDA PATIL
10 | ITA 291/PAN/2025 2017-18 | [A] MAGSONS SUPERCENTRE
11 | ITA 294/PAN/2025 2016-17 | [A] AMEY ASHOK JAINOJI
12 | ITA 297/PAN/2025 2016-17 [ [A] HARSHA SUGARS LIMITED
13 | TTA 299/PAN/2025 2017-18 [A] HARSHA SUGARS LIMITED
14 | TTA 298/PAN/2025 2017-2018 | [A] CHANNARAJ BASAVARAJ HATTIHOLI
15 | ITA 300/PAN/2025 2017-18 | [D] SMT. GIRDJA BASAVARAJ HATTIHOLI
16 | ITA 302/PAN/2025 2008-09 | [A] TUNGABHADRA MINERALS PRIVATE LIMITED
17 | TITA 308/PAN/2025 2008-09 | [A] SHANTILAL KHUSHALDAS AND BROTHERS PVT LD
18 | ITA 309/PAN/2025 2012-13 | [A] GUALA CLOSURES INDIA PRIVATE LIMITED
19 | ITA 310/PAN/2025 2014-15 [ [A] SHREE DEVELOPERS
20 | ITA 319/PAN/2025 2015-16 [ [A] SAGAR BAHUBALI JOLAPURE
21 | TTA 328/PAN/2025 2018-19 [ [D] HORIZON LAND DEVELOPMENTS PVT. LTD.
22 | ITA 331/PAN/2025 2012-13 | [A] GKB OPTOLAB PVT LTD
23 | TTA 335/PAN/2025 2013-14 | [A] RAMESH A KAMAT
24 | ITA 337/PAN/2025 2014-15 | [A] D B BANDODKAR & SONS PVT. LTD
25 | ITA 341/PAN/2025 2016-2017 | [A] WALLACE PHARMACEUTICALS PRIVATE LIMITED

%@H Assistant Registrar
U)/ 30-Jul-2026
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VIRTUAL/HYBRID HEARING LINK:

CAUSE LIST OF DB BENCH FOR 21-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

10.30 AM

St | Appeal Number |Assmt. Year Assessee Name Remarks
1 | rra3a4/pan/2025 | 202324 | [D] LOKMANYA MULTIPURPOSE COOPERATIVE SOCIETY LIMITED

2 ITA 349/PAN/2025 2012-13 | [A] ANJALI SHRIKANT MALIK

3 ITA 350/PAN/2025 2019-20 | [A] WILSON RODRIGUES

4 ITA 351/PAN/2025 2019-20 | [A] WILSON RODRIGUES

5 ITA 354/PAN/2025 12AB [A] PRABODHAN EDUCATION SOCIETY

6 ITA 355/PAN/2025 12AB [A] FABRICA DE IGREJA DE REIS MAGOS

7 ITA 356/PAN/2025 2016-17 | [A] LATE MR. MUCTA SHAMSHUDDIN XEC

8 ITA 357/PAN/2025 2016-17 | [A] MRS. SHAMSHUNISSA MUCTA XEC

9 ITA 360/PAN/2025 2014-15 P[:‘E']tATE VENKATESH SHANKARGOUDA PATIL, LEGAL HEIR ADHIK VENKATESH
10 ITA 361/PAN/2025 2014-15 [A] MR. HANUMANTGOUDA SHANKARGOUDA PATIL

11 ITA 362/PAN/2025 2017-18 [A] SHRI BALAJI SUGARS AND CHEMICALS PRIVATE LIMITED

12 | ITA 363/PAN/2025 2023-24 | [A] SHRI BALAJI SUGARS AND CHEMICALS PRIVATE LIMITED

13 | ITA 364/PAN/2025 2015-16 | [D] SHRI BALAJI SUGARS AND CHEMICALS PRIVATE LIMITED

14 | ITA 365/PAN/2025 2016-17 | [D] SHRI BALAJI SUGARS AND CHEMICALS PRIVATE LIMITED

15 CO 6/PAN/2025 2015-16 | [A] SHRI BALAJI SUGARS AND CHEMICALS PRIVATE LIMITED

16 CO 7/PAN/2025 2016-17 | [A] SHRI BALAJI SUGARS AND CHEMICALS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER:
10.30AM

CAUSE LIST OF SMC BENCH FOR 10-AUGUST-2026 (MONDAY)

2642 853 0222, PASSWORD: 123456, TIME:

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
T ITA 10/PAN/2026 2017-18 | [A] KASTURI DHANYAKUMAR BHUPAL
2 ITA 17/PAN/2026 2017-2018 | [A] THE HONAVAR HAVYAK UCCSL
3 ITA 48/PAN/2026 2019-20 | [A] SHRI KASHI ISHWAR CO-OP CREDIT SOCIETY LTD SAPASA
4 ITA 60/PAN/2026 2017-18 [ [A] PEDNE TALUKA FARMERS SERVICE CO-OP STY LTD
5 ITA 71/PAN/2026 2018-19 [[AIM/S GURUSIDDESHWAR COOP CREDIT SOCIETY
6 ITA 75/PAN/2026 2020-21 [ [A] SUMAN LAKHARA
7 ITA 79/PAN/2026 2015-16 [ [A] UMESH GOVINDRAQ PATIL
8 ITA 81/PAN/2026 2015-16 [ [A] UMESH GOVINDRAO PATIL
9 ITA 82/PAN/2026 2019-20 | [A] ARUN BHAGAWAT BHAGAT
10 ITA 89/PAN/2026 2018-19 [ [A] MR. ALEIXO ARNOLFO JTC LOURDES DE PIEDADE PEREIRA
ﬂ%ﬂ Assistant Registra,
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LIST OF SMC BENCH FOR 11-AUGU

ST-2026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

10.30AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 199/PAN/2025 2017-18 | [A] PEDNE TALUKA FARMERS SERVICE CO-OPERATIVE SOCIETY LTD

2 ITA 318/PAN/2025 2014-15 [ [A] SAGAR BAHUBALI JOLAPURE

3 ITA 320/PAN/2025 2018-19 | [A] SAGAR BAHUBALI JOLAPURE

4 ITA 321/PAN/2025 2014-15 | [A] SANGEETA SUNIL JOLAPURE

5 ITA 322/PAN/2025 2016-17 | [A] SANGEETA SUNIL JOLAPURE

6 ITA 323/PAN/2025 2018-19 | [A] SANGEETA SUNIL JOLAPURE

7 ITA 464/PAN/2025 2018-19 | [A] JANALOK SEVA MULTIPURPOSE CO-OP SOCIETY

8 ITA 468/PAN/2025 2016-17 [A] MRS ARCHANA UMESH AJGAONKAR

9 ITA 469/PAN/2025 2017-18 | [A] MRS ARCHANA UMESH AJGAONKAR

10 ITA 98/PAN/2026 2014-15 [A] KARNATAKA POWER TRANSMISSION CORPN LTD EMPLOYEES CO-OP

CREDIT SOCIETY

%/(9 Asis%r
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

CAUSE LIST OF SMC BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

10.30AM

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 117/PAN/2026 2023-24 | [A] DOURADO BUSINESS CENTER

2 | ITA 126/PAN/2026 2017-18 | [A] SHIVANGI AMOL KUDCHADKAR

3 ITA 146/PAN/2026 2020-21 | [A] NAMADEV HALASIKAR

4 | ITA 147/PAN/2026 2021-22 | [A] NAMADEV HALASIKAR

S ITA 149/PAN/2026 2016-17 | [A] AMILCAR JOSE CARLOS ALVARES

6 | ITA 150/PAN/2026 2016-17 l\E?YJ AJbl/l“I(?HANKAR KALKUNDRIKAR MULTIPURPOSE SOUHARD SAHAKARI
7 ITA 154/PAN/2026 2020-21 | [A] KAVITA ULHAS NAIK

8 ITA 155/PAN/2026 2021-22 | [A] KAVITA ULHAS NAIK

9 ITA 189/PAN/2026 2017-18 | [A] AGNELO ALEXIUS RODRIGUES

10 | ITA 192/PAN/2026 2017-18 | [A] ASHOK SHIVALINGAYYA YARGATTIMATH




INCOME TAX APPELLATE TRIBUNAL, PANAJI

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

L

10.30AM
Srl | Appeal Number [Assmt. Year Assessce Name Remarks
1 | ITA 194/PAN/2026 2017-18 | [A] SEBASTIAN AMANCIO DSOUZA
2 ITA 203/PAN/2026 2015-16 | [A] RYATARA SEVA SAHAKARI SANGHA LIMITED
3 | ITA 204/PAN/2026 2017-18 | [A] RYATARA SEVA SAHAKARI SANGHA LIMITED
4 ITA 206/PAN/2026 2013-14 | [A] ARNOLD ANTON NELSON PETER
5 ITA 209/PAN/2026 2020-2021 | [A] SAGUIRODIN AMID AGA
6 ITA 210/PAN/2026 2021-2022 | [A] SAGUIRODIN AMID AGA
7 ITA 211/PAN/2026 2017-2018 S[}I\\AIS{ERK:;\?GA%P#:N\{#IDODDHESHI\ PRATHAMIK GRAMEEN KRUSHI
8 ITA 216/PAN/2026 2020-21 [A] PRASANNA PURUSHOTTAM MAJALIKAR
9 ITA 217/PAN/2026 2017-2018 | [A] SHRI LAXMI VYANKATESH CREDIT SOUHARD SAHAKARI LTD
10 | ITA 225/PAN/2026 2021-22 | [A] MHATRU MALLAPA PATIL

/@ Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

CAUSE LIST OF SMC BENCH FOR 14-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

10.30AM
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 MA 8/PAN/2026 2024-25 [A] BICHOLIM ELECTRICITY EMPLOYEES CO OPERATIVE CREDIT SOCIETY

LIMITED

2 MA 19/PAN/2026 2018-19 | [A] MR. SANTOSH UTTAM KADAM

G

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:
10.30AM

Sr | Appeal Number |Assmt. Year Assessee Name Remarks

-

ITA 226/PAN/2026 2011-12 | [A] VARSHA VIVEK PATIL

ITA 227/PAN/2026 | 2022-2023 |[A] SOU TARADEVI ASOPA

ITA 241/PAN/2026 2018-19 | [A] SHRI SIDDHARUDH CREDIT SOUHARD SAHAKARI NIYAMIT KULAGOD

ITA 247/PAN/2026 | 2020-2021 |[A] THE AZMANE URBAN CO-OP CREDIT SOCIETY LTD

ITA 249/PAN/2026 2017-18 | [A] THE TIVIM SIRSAIM M P CO OP SERVICE SOCIETY LIMITED

ITA 250/PAN/2026 | 2018-2019 [A] VIVIDODDHESHA PRATHAMIK GRAMEEN KRUSHI SAHAKAR SANGH
NIYAMIT

ITA 252/PAN/2026 2018-19 | [A] ARUN SIDDU NAIK
ITA 254/PAN/2026 | 2019-2020 |[A] GOA BAPTIST FELLOWSHIP

e | o |IN|o | n s |WwW N

ITA 257/PAN/2026 | 2020-2021 |[A] RAJARAM NARAYAN PATIL

-t
o

ITA 258/PAN/2026 | 2021-2022 |[A] RAJARAM NARAYAN PATIL

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PANAJI

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

10.30AM
sd Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 259/PAN/2026 2018-19 | [A] THE BALAKRISHNA MULTI PURPOSE CO-OPERATIVE SOCIETY SADALGA
2 | Tra265/PAN/2026 2018-19 ’EG%;\(:II\)}I'\:(\LI&LL VIVIDODDHESHAGALA PRATHAMIK GRAMEEN K S S NIYAMIT
3 ITA 268/PAN/2026 2019-20 | [A] VDAY VEERNAIK SHIVANAIKAR
4 ITA 273/PAN/2026 2018-19 | [A] DIVYA TOKU NAIK
5 | ITA 296/PAN/2026 2018-19 | [A] GURUKRUPA CREDIT CO-OPERATIVE SOCIETY LTD
6 | TTA299/PAN/2026 2021-22 S[:g' g}l;l WR TALUK PRATHMIK SHALA SHIVSHAK KIYAR PATTIN SAHAKAR
7 ITA 312/PAN/2026 2018-2019 | [A] CHANNBASAVEESHWAR PK P'S SANGHA N YARAGATTI
8 ITA 313/PAN/2026 2020-21 [A] GURUKRUPA CREDIT CO-OPERATIVE SOCIETY LTD
9 ITA 317/PAN/2026 2017-2018 | [A] HONNAVADEVI MULTI PURPOSE SAHAKARI SANGH NIYAMIT
10 | ITA 318/PAN/2026 2020-2021 | [A] BALASAHEB NAMDEV PATIL
11 | ITA 319/PAN/2026 2021-2022 | [A] BALASAHEB NAMDEV PATIL

/ 9( Assistant Registrar
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- INCOME TAX APPELLATE TRIBUNAL, PANAJI

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL/HYBRID HEARING LINK: WEBEX MEETING NUMBER: 2642 853 0222, PASSWORD: 123456, TIME:
10.30AM

Sd Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 320/PAN/2026 2021-22 | [A] PRATHAMIK KRUSHI PATTINA SAHAKARIT SANGH NIYAMIT BUDIHAL

2 ITA 322/PAN/2026 2021-22 | [A] SHAILA VINOD HOSUR

3 ITA 327/PAN/2026 2019-20 | [A] MAYANK SHARMA, JAIPUR

Assistant Registrar
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